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the hon. Minister for at least comideriN 
floodlighting of the fort if not a s&und·and· 
liaht programme there. Will the Government 
still consider to make this place more 
attractive for tourists 1 

The West Zone Cultura 1 Centre bas 
beat set up to develop tourism in the area. 
The Mewar Utsavs ctlebrated by this Centre 
are quite useless.' An ordiaary function is 
held on a dry Jake-bed. Chittorprh is a 
place whose very name is thrillina and 
conjures up visions of India's colourful 
past. lt is a place where history speaks. ls 
the Government ' thinkina of developing 
Chittorprh in the near f\lture? 

• # 

I suggest that the Government should 
connect Chittorgarh by air with other parts 
of the country. There is an airport in 

. Udaipur. Can Chittorprb be connected 
· with Udaipur tllrough a helicopter service 

so that the place may have more attraction 
as tourist centre ? . 

SIJRI GIRIDHAR GOMANGO : 
Whatever has been approved for Chittorprh 
.rcqull'es permission and clearance from the 

• Archaeological Survey of India &lso. The 
State Government is also tryiJla and we too 
have written to the ArchaeolOgical Survey 
of Indut and discussed with them. Funds 
will be sanctioned on getting clearance 
from them. 

Olittorprh Fort is an important 
monument and there arc victory pillars in 
the fort also. Flood-lishts have been 
arranged keeping this all in mind. 

As regards 'air-Jink• facility, question 
may be asked from the Civil Aviation 
Ministry. We in the Tourism Ministry 
discuss it whh them in so far as an air-link 
is necessary for promotion of tourism in an 
area. 

PROF. NIRMALA KUMARI SHAKTA-
WAT : Archaeological Survey ••• 

[En1llsla] 

MR. DEPUTY SPEAKER : I cannot 
allow. Nothing will go on record. 

[Translation] 

SHRI MOHD. AYUB KHAN : Hon. 
Doputy Speaker, Sir, the entire State of 
llajasthan is dotted with forts and 'havcJis'. . 

-
each of them a symbol of India's . rich 
beritqe. These spota also have a place ·of 

· reliaious imi>ortance in the vicinity. Ono 
such place is my constituency Jbunjhunu. -

In Jhunjhuthi area a place called 
Udaipur Vati has its oriains in the time of 
Loh•prji. Every pil arim visits th~ religious 

• centre after completina bis piJarimaae. 
Other important placm in the Jhunjbunu 
area are Salasar, Khatu-Shyamji, Jind, 
Sakram and Lohaprji. These places are 
frequently visited by a larae number of 
tourists. Could the hon. Minister please 
seek inf'onnation about these places from the 
Rajastban Government, and will the 
Government be khld enough to give its 
approval for the development of these 
places? 

SHRI GIRIDHAR GOMANGO : This 
question reiates to Chittorprh fort. The 
hon. Member can ask a _separate question 
reprdinl the development or the above 
mentioned places • 

[Eng/Isla] 

Utility of Forel1n Exc•ange Spent 
by ITDC 

•643. SHRI INDRAJIT GUPTA : 
Will the Minister of TOURISM be plefsed 
to state : 

(a) whether th~ ITDC is pennittod to 
spend foreign exchange to the extent of 
1 O per cent of its total eaminp for its 
different activities; 

(b) if so, the amount spent during the 
years 1984-SS to 1986-87 and on which 
activities; and 

(c) the benefit accrued to the India 
Tourism Development Corporation Ltd. 
purs.,ant to eaCb such activity ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM (SHR.I 
GIRIDHAR GOMANGO) : (a) tcf (c). A 
Statement is aiven below. 

Statement 
• The India Tourism Development 

Corporation is permitted to spend foreign 
·excbanae upto a maximum of 10% of its 
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. 
total forci&n cxcbansc ~minp rrom Hotels 
and its Travel Agency Ashok T~vels and 
Tours for promotion of its· various activities. 

The amount spent in foreip] exchange 
.by ITDC activity-wise dwina the years 
1984-85 to 1986-87 is liven below : • 

(R.upees m IWiS> 

1984·85 1985-86 1986-87 

(1) Provisions -- - 1.92 • • 

(2) Beer, Wine and Spirits 2.09 2.89 

(3) Capital goods and Spare parts 4.Sl 3.77 12.59 
~ 

{4) ' Membership fee 2.67 12.02 9.38 
'~ • 

(5) Travellina ExpenseS 6.11 4.86 4

6.68 

(6) Professional and consulting fee 7.74 I j •' 

(7) Other Expenses 1.30 -
Advertisements, publicity and (8) 
Sales Promotion 

0 13.53 9.02 12.02 
I 

Total 31.95 . 32.56 42.39 

. 
The followina benefits accrued to the 

ITDC on each such activity : 

(a) ProYlllom, beer, wi11~,. aplrlt1, e~e: 
The import of vanous prov1S1ons, 

beer wine and spirits are essential for use 
in the ITDC hotels to attract the clicntclc 

· especially rorci&n tourists. 

(b) Cqhol ,ood1 and 3pare JJOrt~. 
The spare parts needed for imported 

hotel equipment are essential for the day-to-
day maintenance and smooth functionilll of 
the ITDC units. 

(ct) A,dvt!rtlsement, publioity and "'111 

11romot IOll 

Tile expenditure incurred on advertise· 
. ment, publicity and Hotel sales accelerate 
the promotion of ITDC properties iri the 
foreiaD markets and meet other contractual 
obliptiom. Advertisements and publicity 
in the media . abroad is essential for 
promotion .of tourism .to India for _ which 
expenditure is incurred in fordip exdlinp. 

(ti) MntHrship Giid tro.Pe/ 11111 expenses. 

ITDC officials· have to undertake 
promotional tours to foroian countri~ in 
order to promote ITDC hotels and to 
participate in international tourism forums · 
such as, W.T.O.~ !TB-Berlin, P.A.T.A.: 
A.S. T .A., etc. . , 

(o) Pro/•44/0lfa1 fllld 001U11/1tn g /de1 

To compete wit b the hotel trade in the 
private sector, ITDC had to engage the 
serviefl, of rc:nowned _architect.a, desiancrs, . 
etc. for updatma their prcsu,eous properties 
c.a~ Ashoka Hotel and payment made in 
foteip exchanae by W.y of professional and 
consultiq fees. 

s~ I_NDRAJIT GUPTA : :sir, tho 
ITDC IS reported to have earned the record 
profit in 19 8 7-8 8. It is repo~ that in 
19 8 7-8 8, th~ profit has co~c to R.s •. 7. 7 s 
crores as aaamst Rs. 6.S9 ~rores last year 
~e Manaaina Director, ITI)C has aiv~ 
to ~e ~ress ~ whole lot of ~, shcnrina· 
bow much the turnover has 1one up; the 



• 

Z3 Oral :An1wr1 • APR.IL 11, 19&8 . 0 red Aruw1r 1 24 

~ 

gross profit has gone up; the net profit has 
sone up; the foreip excbanp camiJap 

~ have gone up; and the ITDC's .International 
Products Sales Division has also earned 
hiaher profit. So, it seems a good thina that 
this Public Sector Corporation is doin& well 
after many years, when earlier on they were 
not ahowina such high rate of profit. I 
want to know that since their financial 
position seems to be so favourable, why is 
the 1TDC going in-I am quoting from the 
Mamging Director's statement to the press-
for more and more joint venture projects 
with private parties. He referred to develop-
ing a hot~l cum commercial complex with 
revolvina tower restaurant in collaboration 
with the private party at Patna and other 
prOject at K.anpur; other joint venture 
projects are under implementation in Bhopal, 
Pw:i, Ranchi, Pondicherry and Itamgar, as 
far as India is concerned. And abroad, the 
ITDC has entered into a joint venture agree-
ment on enquity basis with West Germany, 
Mauritius, New Zealand, United States and 
for seftina up joint venture hotels and 
restaurant jn Los Aqeles and Caracas. I 
want to know, what is the pollcy of ITDC 
now, is it to go in for more and more joint 
venture projects or to run the new hotel 
projects, etc. as tQtally public owned pro-
jects. What is the way they are wantins to 
develop now 1 

· SHRI GIRIDHAR GOMANGO: Sir, 
the ITDC now have itnproved their carnin& 
profits. All the joint venture projects are 
not with the private sector. During the 
Seventh Plan, WC decided that ITDC .will 
construct hotels on joint venture with the 
State Governments. (lnt~rruptlons) 

PROF. MADHU DANDAVATE: Is the 
State Govemmmt private ? 

SHRI .GIR.IDHAR GOMANGO : No, 
Sir. I am talking about the joint venture of 
ITDC in cotlaboration with the State 
Government •••. (Interruptions) 

SHRI BASUDEB ACHARIA : We want 
to knOW which State ~ovcmmcnf. • 

SHRI G!RIDHAR GOMANGO : I am 
answerln8 about joint venture. (/l•t,rrup-

t1on1) 
SHRl S. JAIPAL REDDY : The joint 

venture& arc with Ind~ .~d 1,Jnlted Statea. 
(lnt~rrupti ons) 

. 
SHRI GIRIDHAR GOMANGO: Sir, 

he ref erred about the private sector. lt is 
not only with the private sector but with 
the State Government also. It is not that 
Government of India alone will construct 
hotels for expansion of hotel projects in the 
entire country. Tberef ore, it is the Govern-
ment's policy that hotel projects will be 
executed by the Government of India, State 
Government and the private sector. But 
about Puri, Ranchi and other such projects, 
we have agreed with the State Goveminents 
to have them .as joint venture projects. 
About foreip countries. we have recently 
entered into joint venture project in those 
countries about which the hon. Member has 
just now mentioned. It is our endeavour 
that the efforts of the Centre, State as well 
as the private sector, will help development 
of tourism iD the country. .. 

SHRI INDRAJIT GUPTA The 
Managing Director of ITDC has expressed 
his satisfaction at the fact that the number 
or foreip tourists comma to India has been 
showin& a steady increase and he has out-
lined certain projects which are meant to 
encourage further flow of foreilli tourists to 
this country in which ITDC is also playina 
a part~ Now the foreign tourist traffic, no 
doubt, is very important from the point of 
view of earning foreisn exchaoae. But I 
would like to know whether in all these 
plans and projects which ITDC is drawma 
up, is there any specific idea of providinl 
facilities-hotols, rest houses, guest houses 
and all that-not only for the f oreip 
. tourists but also for the domestic tourists 

• 

because domestic tourist trade is also arow-
ing? Generally ITDC establishments are 
of a type and of such an expenditure level 
where the ordinary middle class Indian 
tourists, who want to 10 round various parts 
of our country, are not able to afford the 
charges by these ITDC establishment. What 
you are .doiq for f oreian tourists is all 
right. I wish you all success. But what 
about paying some more attention to pro-
vidina suitable, appropriate establishments, 
hotels, and so on which will cater to th• 
more modest means of our middle class 
tourists who are not foreipcn but Indiana? 

SHRI ·GIIUDHAR. GOMANOO : About 
promotion of· domestic iourists I . entirely 
a~ with the hon. Member. 
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SHRI INDRAJIT GUPTA : Are 1there 
any projects ? 

• 
SHRI GIRIDMAR GOMANGO : There 

were 405 hotels· in 1982 which have been 
~ . . 

incre&scd to 539 by 1988. 
I ' 

SHRI INDR.AJIT GUPTA: What .is he 
aayinl? 

SHRI GlllIDHAR GOMANGO : I am 
stating the facts about domestic tourism. 
I aaree with the contmtion of the hon. 
Member reprdina domestic tourism. But it 
is not related to the main question. The 
question relates" to bow much foreip 
excbaqe we have earned. 1 

SHRI S. JAIPAL REDDY: : We . have 
welcomed the Government's efforts at pro-
motqig foreip tourism with a view to 
attracting foreign excbanp eaminp. But I 
would like to know from the hon. Minister 
whether the Government is a ware of the 
fact that S 9 hotels are allowed to import 
many things which are . available in India 
like marble, cutlery from abroad while all 
these thinp of equal quaHty are available 
in India. Will the Government take some 
steps to see that indiscriminate import is 
properly checked ? 

WRITIEN ANSWERS TO QUESTIONS 

[E111llsla] 
. . 

Flsbina Operation In Tamil Nada 

*638. S~ATI VYJAYANTIII-
MALA BALI: Will the Minister of AGRI· 
CULTURE be pleased to state: 

(a) whether Government have received 
reports reaardinl frequent clashes between 
the local fishermen and the operators of the 
mechanised boats and the trawlers in the-
coastal areas of Tamil Nadu . betause . of the 
fishina operation of trawlen with1n the 
fishermen zone thus affecting their catchini 
prospectl and livelihoo<f; and 

.. I I I 

(b) whether Government propose ·to 
entrust the supervision of these trawler 
oper&tiom to the Coa.st Guards so 1hat the 
liYelihood 'or tbese fishermen is ensured '1 

THE MINISTER OF .AGRICULTURE 
(SHIU BHAJAN LAL) : (a) and (b). A . 
Statement .is given below. ,. •1 

• 

(al No report has been received about 
clashes between local fishermen and deep 
sea trawlers in the Coastal .areas of Tamil 
Nadu in 1987. No major clash ·bas 
also been reported between •traditi~ 

fishermen and mechanised boat operators ' .. 
durina 19 8 7. However. two stray ·incidents 
involvina traditional craft and mechanised 
boats were reported from Kanyakumari and 
Ramanathapuram Coastal area in 19 8 7. 

• 

(b) There is no proposal at present tti 
entrust Coast Guard the supervision of 
replation of operation of deep sea trawlers 
owned by Indian Companies. However 
~t Guard is the designated agency for 

· enforcement of Maritime Zones of India 
(Resulation of Fishing by Foreian Vcnel1) 
Act 19 81 under which f oreip Fish.ina 
vessels have been chartered by Indian ~ 
Companies to fish in the Indian Exclusive 
Economic Zone. 

Food Proces1ln1 by Cooperatfye sector . 

*639. SHRI SUBHASH YADAV: 
SHRI PRAKASH CHANDRA : 

Will the Minister of AGRICULTURE 
be pleased to state : 

(a) whether the cooperative sector is 
proposed to be encourapd to enter the 
field of food processing in a much bi11Cr 
way than at present; . · 

(b) if so, the details of support and 
preference given to them in qro-processing 
activities; 

(c) whether the cooperative sector has 
come forward with a number of schemes 
for food processiq; • 

. 
(d) if so, what are the sc~mes; and · 

(e) to what extent Government have 
aareed to help them for their imple-
mentatiOI) ? 

THE MINISTER 10F AORICULTUE 
(SHRI BHAJAN LAL) : (a) ·to (e). Coopera-
tive· sector is encourapd to set up -food 

'· 




